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Rado bed fOl' DI.trilnado. or LaacI '0 
~eaa P .... -. ScIoecI ...... c..tee 

.... Sdaechded Tribes 

1196. SHRI G. Y. KRISHNAN: Will thr 
Minister of AGRICl1LTURE be pi rased to 
Itate the proportion. fixr.d by G~vernment 

while distributing the land to thr landless 
persons and the Scheduled Castes and Scheduled 
Trsibes( Backward Class',.) and the Marginal 
land holdrrs farmers ? 

THE MINISTER OF STATE IN THE 
MINISTRY' OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) The Govrrnment 
orIndia h .. not laid down any definitr pro-
portion. Thr Statr Governments had, however, 
been advised to shuw pref'rence to land I ... 
labourers, particularly to members of Scheduled 
Caltes and Tribes. 

The Chief Ministers' Conference which was 
hdd on 23rdJuly, 1972, has decided that in .he 
matt~r of distribution of surplus land priority 
.hould be given to the land Ie.. agricultural 
workers particularly those belonging to 
Scheduled Castrs and Schrduled Tribes. This 
decision will be formally conveyed to all the 
State Governm ... nts a. a guideline. 

Rille. for Worken Employed ill Haldia 
Doek ..... Poft 

1197. SHRJ MOHAMMAD ISMAIL: Will 
the Minister of SHIPPING AND TR>\NS-
PORT be plras<:d to statr : 

(a) the number of workrrs employed in the 
Haldia Dock and Purt ; 

(b) wbether the workers are governed/regu-
lated under the Dock Labour B<>ard as per Act 
No.9 of 1948 of the Dock workers (Regulation-
of Employment) Eet 1948; 

(c) if not, the reaaons therefor and the rules 
govrminc workers at thr anchorage of "aldia 
Dock are governed; and 

(d) tbe requirement of <111ployccs category-
wile on the commissioning of the Hataia 
Dock and Port? 

oyed at Haldia at preornt for loading and 
unloading of cargo. Thr question of extension 
of the Dock Work~rs (Regulation of Employ-
ment) Act, 1948 to the workers at "aldia, 
therefore, does not arise. When tbe lightening 
of food ships was undertaken al Haldia 
Anchorage in the past, work was carried un by 
strvedores who engaged local labout -sprcially 
listed for thr purpose by the Calcutta Dock 
Lal,our Board. With' ,lhe slarling of constru-
ction of the Dock Project, the work at the 
Anchorage has been almost nil. 

(d) Manpowrr pl .... niDg for "aldia has not 
y~t brrn finaHoW. Howrver, rough estimates 
indicate that about 3,600 men will be required 
to operate thr Dock when it comes into 
commission. 

Abaorptlo. of Laboaren e .... ed,'. 
eo •• traed_ of Dock •• d Port at HalcUa 

119 I. SHRI MOHAMMAD ISM!\IL: ""ill 
the Ministrr of SHIPPING AND TRANS-
POPT be pleased to state: 

(a) the decision thr Government have 
takrn to absorb 'he existing labour force 
engaged in the constructiun of the Oock 
and I'ort at Haldia by the contractors 

under the Government; and 

(h) how many of the existing workers are 
affected by eviction from land acqui.itioned 
for the Haldia Project? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (al All 
casual and trmporary workers dirrctlyengaged 
by the Calcutta Port Commi •• ionen for the 
Hald;a Dock Project are propQled to be 
absorbed into regular posta in the varioul 
Drpartments for operatioa and maintenanc:«;of 
Haldia Docks, when put into comminion, 
suhject to their suitability and ~dical filn_. 
The wo, ken engagrd by the contractors in the 
comtruction of the Haldia Dock may alto be 
conoidered by the Port Commissioners for 
filling othrr regular POits ror Haldia Dock, 
when needed, if luch .t'mpioyers are reemme-

lHE MINISTF.R OF PARLIAMENTARY nded hy the Sutahata Employment F.xcbange 
AFFAIRS AND SHIPPING AND TRANS- of the State Government, subject to luitabllity 
PORT (SHRI IVV BAHADUR) : (a) About -- and medical fitneu. " 
1700 perlOlll are dir~c'ly tmploy~d by the _ (b) About 800 evicteelli-om land, acql!il!d 
Ca1ctuua Port Commissioner on the Haldia for Raldia Dock are employ~d directly by the 
Dock Project;' ' Port Commillionrrs. Similar information about 

(b) and--{c). As the Haldia Dock SYltmt ii'" the n(.mber of evictrea employed by the 
lIill under con.truction, on workeraarr cropl- contraclors il not Iwailable. 




